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where there are gaps of efforts and
whether effort could be re-distribut-
ed to meet priorities and objectives.

Coordination Councils:

The existing pattern of Coordina-
tion Councils will continue and they
will be concerned primarily as Co-
-ordinators of inter-laboratory projects
based on the plans of the Research
Pianning Groups and within the over-
all objectives set by the Governing
Body.

SHRI K. A. RAJAN: I have gone
through the Statement laid on the
Table, A Committee was appointed
by the CSIR the detais of which have
been given there. My question re-
lates to the actual implementation of
the recommendations of the Commit-
tee. 1 would like to know from the
hon. Prime Minister whether it has
been already on the implementing
slage or in the process of considering
stage.

SHRI MORARJI DESAI: They are
considered. As 1 have already said,
the Governing Body has approved
them subject to some modifications,
and they are being implemented.

SHRI R. K. MHALGI: It has been
stated in the reply that the Govern-
ing Body, CSIR at its mecting held
on 19th June, 1978 considered and ap-
proved of the recommendations of
the Committee with some modifica-
tions. May T kncw what are those
modifications?

SHR1 MORARJI DESAIl: The mo-
difications are only in two respecis.
One is about the executive commit-
tee of the National Laboratory Insti-
tute which has been given by them.
The modification is such that it will
consist of the Director as Chairman,
three Scientists, Administrative Offi-
cer, Finance and Accounts Officer, the
Director-Genera,,, .. 4i§ nominee and
three Members ¢t une Research Advi.
sory Council as Members. It shall be
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responsible for internal management
of the laboratory. Broadly it is the
same but tp make it effective, they
have done this reorganisation.

The second modification is with re-
gard tpo the Research Advisory Coun-
cil. The recommendation is accepted
with the addition of three members
of the Research Advisory Council to
be nominated on the executive com-
mittee of the Laboratory/Institute.

Theft of imported goods at BRombay
Port

*432, SHR! SUBHASH CHANDRA
BOSE ALLURI: Wil] the Minister of
SHIPPING AND TRANSPORT bhe
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn tg the news
appearing in ‘Sunday Standard’ Bom-
bay of June 18, 1978 wunder the cap-
tion ‘Thieving in Dock’' regarding
organised theft of imported goods in
the Bombay Port;

(b) if so, whai are the details in
this regard; and

{¢; what aclion Government pro-
pose to take top prevent such thefts?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI CHAND RAM):
{(a) Yes, Sir.

(b} A copy of the news-item s
placed on the Table of the House.

(cy Prevention of thefts is a con-
tinuous process and measures to im=-
prove the position have to be taken
regularly from time to time.

Security and prevention of thefts
at the Port are the joint responsibility
of the State police and the Port
authorities, The anti-Pilferage Com-
mittee set up at the Port reviews the
theft cases regularly and suggests im-
provements in the security arrange-
ments from time to time,
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Government have asked the Chair-
man, Bombay Port Trust, to investi-
gate fully and take suitable action
against the erring employees. The
matter has since been Treferred to
State C.ID, for independent investi-
gation. Government have also ad-
dressed Maharashtra Government to
investigate and take suitable action
to ensure to proper action by the
police,

News item

THIEVING IN THE DOCK
By Raja Chandran

Sunday Standard,
Bombay, June 18, 1978,

Dock workers call her “Kayamchi
Garcdar Bai”, the permanently preg-
nant woman. For 24 yeary she has
been pregnant and her “special deli-
very" consists of stolen articles worth
thousands of rupees.

Without the slightest hesitation, the
middle-aged woman walks past the
security at the Yellow Gate who let
her out without hesitation, toco.

All eyes are on her the moment she
comcs out of the docks. Her every
step is walched—from the clutter of
shops as well ag the high-rise build-
ings nearby,

For the ordinary passer-by, the
sight of this 50-year-old pregnant
woman may present a curious specta-
cle, nothing more. But for some
scores of men watching with hidden
eyes, her ambling walk to Goa street
ten minutes away is a viable business
proposition.

This correspondent who smuggled
himself into the dock and later fol-
lowed her on her seemingly pointless
journey was struck by the calculated-
nesg of the entire operation.

At Goa Street she paused and stop-
ped at a shop. The pot-bellied shop-
keeper dig not bat an eyelid as she
dug her hand deep inside her saree

SRAVANA 25, 1900 (SAKA)

Oral Answers 18

and took out a bundle. She placed it
neatly beside an assortment of other
electronic gadgets spilled all around.

For the woman, delivering the goods
meant her role was over. Soon agents
and other “shylocks” in the booming
“dock thieving syndicate” will hawk
the wares for a fantastic fee.

The “Garodarbai” is just one of the
countless carriers who have made
stealing a noble profession, She has
five helpers who too are women.
Though not always pregnant they are
“able” to carry stolen articles out of
the dock with the greatest of ease.

Police, Customg and various en-
forcement authorities, paid to check
thieving, actually encourage it. There
are no questions asked and watching
these carriers flit in and out the dock
gives the impression that they possess
permanent passes.

A visit to the dock not only con-
firmeqd officia] connivance but also
revealed the existence of several
“thieving syndicates” which ensure
that geods supposedly in the safe
custody of the authorities are pilferred
with masterly efficiency,

A 12-foot high wall, seemingly im-
pregnable, cncloses the dock  area.
The broken glass pieces a top and the
wired fencing only fool the gullible,
The massive Customs baggage counter
is just four yards from the wall

And yet, this spot is reportedly a
haven for dock thieves. The wall is
scaled by thieves with tremendous
ease and the goods thrown over the
wall into waiting vans below,

This section of the wal] has become
50 used to the contraband carriers
that tell-tale marks gre visible on
elose examination leading right upto
the fence. Even the fence tilts to-
wards the lane below as if a symbol
of defeat.

Another exit point is a lane where
there is a Port Trust securing chow-
kie. Here, straight pay-offs and outs
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ensure quick passage of the stolen
goods for which according to insiders
“strict security” is provided by the
security officers themselves. Often a
taxi cruises along screenches to a halt
at the chowkie and discharges the
goods to be picked up by carriers who
are often in tattered clothes, The
quantity discharged may be small but
the activity is large.

At the Blue Gate on D’Mello Road
in front of the Dental College, it is
“open sesame’” for urchins and lepers
who infest the area. They keep mak-
ing regular forays into the dock after
greasing the palms of security men.

A sleepy-eyed policeman became
instantly alert when he saw a five-
year old girl trying to gain entry.
This correspondent watching the
‘“‘operation” g few yardg away, saw
the cop go back to his sleep moments
after the gir]l handed him some coins.

She went inside the dark pedestrian
corridor and returned minutes later
with milk cane. She ran and gave
the cans tg a couple of youth sitting
under a tree. She was amply re-
warded with currency notes.

The Blue Gate, insiders say, is
ideal for quickly-disposable goods and
the main carriers here are urchins
and lepers who are the cops’ best
friends in the docks and their worst
enemies when driveg against them
are launched.

WNo one knows how many lakhs
worth of property are pilfered from
the dock despite the Government set-
ting up an elaborate system of four
independent security agencies. The
Vigilance Officer is a Deputy Inspec-
tor-General of Police; there js the
Deputy Commissioner of Police who
with his staff controlg the Yellow
Gate: then there is the Chief Security
Officer with the rank of Assistant
Commissicner with his men, besides
separate dock security watchman who
are controlled by various sections.

Not all these agencies are totally
corrupt. Talking to some officials,
thig Correspondent was surprised to
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find an open admission of large-scale
thieving.

Asked what the security agencies.
were doing, they said there were “in-
adeyuate transport facilities” and also
that the telephones went out of order
“now and again”. But an engineer
who has been watching these “shoody
goings on” for years asked: *Why do
they want transport and phones? A
man with two feet can prevent thiev-
ig".

From what insiderg disclose, the
dock thieves are so well-organised
that during big operations, wall the
phones in sensitive areas go dead.
Many insiders are scared to talk about
the ramifications of the ‘‘syndicates”.
They hint that some kind of official
patronage from the “very top” is al-
wayg there,

Rumours abound the docks which
has become the breeding ground of
Haji Mastans. One of them tends to
suggest that g new syndicate may
soon find an exclusive way to smuggle
out goods—through a tunnel which
starts in the Mobile Crane Section
and ends up nearby hospital. In olden
times, it was reportedly one of
“Shivaji's exit routes and now the
Great Maratha warrior must be turn-
ing in his grave”,

Whenever there is a theft of Bom-
bay Port Trust property, a complaint
is promptly lodged with the Yellow
Gate Police, But in the event of theft
of private
not always a complaint js lodged by
the party concerned.

The Yellow Gate police to whom
the Correspondent talkeq to plead
ignorance to the number of private
caseg pending with them, According
to the insiders, recently in an export
consignment of tractors it was detect-
ed that some electrical accessories
worth Rs. 20,000 were stolen.

The exporting party wag diffident
about lodging a complaint ag the con-
signment would be delayed for in-
vestigation. There are reportedly
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many racketeers who take advantage
of this diffidence. Reliable sources
said there are still many who exploit
import consignment which are under-
invoiced,

“We are thoroughly demoralised”,
lamented a dock worker who has seen
thieving and smuggling taking place
so brazenly for years. “Though negli-
gible compared to the total turn-over
at the dock, labour productivity is
going down”, he said.

Why doesn’t the labour protest? I
asked. Many quoted blood-curdling
stories of ruthlessness. The most
recent “disappearance” making the
rounds is that of a technical super-
viser who had complainedq to the
police about these nefarious activities.
He has not been heard of since and
his family at Tirpav near Chembur
has all but given up hope.

A knowledgeable insider echoing
the fears of many disclosed: “When
money does not buy silence, death is
the inevitable outcome.”

SHRI SUBHASH CHANDRA BOSE
ALLURI; The last paragraph of the
statement talks about blood-curdling
stories of the disappearance of some
of the officials who were honest. In
this report, it is said that people are
afraid to be sincere. About security
measures, what steps ‘Government is
going to take?

SHRI CHAND RAM: The Govern-
ment is thinking of setting up or in-
troducing the Centra] Security Force
in place of the two agencies that we
have deployed so far.

SHRI VINODBHAI B. SHETH: Sir,
I personally visited the Bombay Port
and the Dock just 15 days before and
the condition there is very primitive
and security, of course, is not as
much as is required by the importers.
So, is the Government thinking of
tightening the machinery of security
by some modern means, that is, intro-
ducing closed Circuit TV, and ensur-
ing that the importeq goods are pro-
tected against theft and fire?
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SHRI CHAND RAM: The news item
is serioug enough and various methods
to detect the various thefts have been
taken. The hon. Member has sug-
gested some action to be taken and
that we will consider.
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